| TEM NO 45 COURT NO. 9 SECTI ON XI A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).16478/2005

(From the judgenent and order dated 25/01/2005 in OP No. 19374/2002 of The

H GH COURT OF KERALA AT ERNAKULAM

UNION OF | NDI A & ORS. Petitioner(s)

VERSUS

P. K. KUTTAPPAN Respondent ( s)

(Wth appln.(s) for c/delay in filing SLP and office report )

Date: 20/11/2006 This Petition was called on for hearing today.

CORAM :
HON BLE Dr. JUSTI CE AR LAKSHVANAN

HON BLE MR JUSTI CE ALTAMAS KABI R

For Petitioner(s)
M. T.S. Doabi a, Sr.Adv.
M . Mani sh Sharma, Adv.

M. V.K Vernmm, Adv.

For Respondent (s)

M. G Prakash, Adv.



UPON hearing counsel the Court nmade the foll ow ng

ORDER

Four weeks’ tinme is granted to file counter affidavit.

( Satish K. Yadav ) ( Phoolan Wati Arora )

Court Master Court Master



